TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

I1.50.-21.Te.-31.-17092025-266 201
CG-DL-E-17092025-266201

HHTHTIOT
EXTRAORDINARY

AT III—Es 4
PART III—Section 4

iR & Wt

. 630] T3 fewett, e, Raw< 15, 2025/971 24, 1947
No. 630] NEW DELHI, MONDAY, SEPTEMBER 15, 2025/BHADRA 24, 1947

AT GT=H GLET S AT TTFerewor
srferg=T
7% faeett, 15 M, 2025
W1, €. AR IS1-10001/4/2021-CEeH-THUHTH TS -(ITE-1).—@T AT 37T AT ATer+=a,
2006 (2006 FT 34) T a7 10 HF IT-UTT 5 & T If5q a=T 37 % FeiT T oi=<pdi FT TINT Fed
TU, AT @ gLeT 377 AT TITEawor 20 379, 2017 &1 A & T79, A&, 90 1, @< 4 §

TRTIAT A SATELAAT AT 18 35, 2017 H HATLT FT TAZNT T ATSRTAT T @I TLEAT TR
F T H I ATH F G Ied (d AT LA & el & & forw =9 Afag=er & e #7 foeft 7

e F7ar 2

GUEEIR:

1. % HEAT 69 T A=t T ST,

2. 9T AT F v, gvEtag o | e e #v w@r S, s

#. 9. Ty G ATy Fr AT AT T = i

“112 T SfeqeT HIZHAZ WA 1% aferoft e

T AT, q&T HAHRT SATEaRTT
[FAr=TTa=T-111/4/31971./36 3/2025-26]

6101 GI/2025 1)




2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART III—SEC.4]

feoqur- g SAfag=ET AT F SO, SETERee 90 01, @€ 4 F BLE. 1(42) 20117/ ATETEHTIT
(FATT-D),ar 18 3T, 2017 FTT IO & T2 off 3 qaqama sifqw aw  sAfeg=ar e
TLH. AHTET-10001/4/2021-[[A-THTATATATE, TR 20 ET, 2025 I HATET 61 T
fil
FOOD SAFETY AND STANDARDS AUTHORITY OF INDIA
NOTIFICATION
New Delhi, the 15th September, 2025
F. No. RCD-10001/4/2021-Regulatory-FSSAI-(part-1).—In exercise of the powers conferred under
Sub-Section 5 of Section 10 read with Section 37 of the Food Safety and Standards Act, 2006 (34 of 2006), the Food
Safety and Standards Authority of India hereby notifies the following officers as Food Safety Officer for the area as
mentioned against their names under Indian Railways with effect from the date of publication of this notification by

amending the principal notification dated the 18th April, 2017, published in the Gazette of India, Extraordinary, Part
111, Section 4 on 20th April, 2017:-

In the table,-
1. Serial no. 69 shall be omitted;

2. after the existing entries, the following shall be inserted in the respective columns, namely:-

Sr. No. Name of FSO Place of posting & Railway
“112 Sh. Abdul Mohamed Rabeek Southern Railways”

RAJIT PUNHANI, Chief Executive Officer
[ADVT.-111/4/Exty./363/2025-26]

Note: The principal notification was published in the Gazette of India, Extraordinary, Part III, Section 4 vide
No. F. 1(42) 2011/Railways/FSSAI (Part-I), dated the 18th April, 2017 and last amended vide notification F.
No. RCD-10001/4/2021-Regulatory-FSSAI dated 20" August,2025.
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